IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

22.02.2025

SL Date of Court Fee Notify

|NOT READY CASES

1 1105/2025 |07.01.2025 P(C)/3225/2009 M K RATH 11.00,3*11 ngg;
2025-
2 6884/2025 |28.01.2025 P(C)/10156/2006 P K SWAIN |4.00,3*4 02-22
2025-
3 8142/2025 |31.01.2025 P(C)/28402/2023 D K SAHOO |34.00,3*34 02-22
2025-
4 10899/2025(10.02.2025 COPET/24/2014 S BISWAL 91.00,3*91 02-22
2025-
5 11218/2025(11.02.2025 CONTC/5434/2024 |A SAHOO 4.00,3*4 02-22
2025-
6 11270/2025(11.02.2025 RPFAM/57/2024 A K SAHU 7.00,3*7 02-22
2025-
7 11276/2025(11.02.2025 RPFAM/420/2023 A K SAHU 8.00,3*8 02-22
S K . 2025-
8 11994/2025|13.02.2025 MATA/51/2021 DWIVEDI 4.00,3*4 02-22
2025-
9 12063/2025(13.02.2025 SA/155/2001 N R PANDA (2.00,3*2 02-22
4.00,3*4 2025-
10 |12068/2025(13.02.2025 P(C)/3600/2025 |P K SWAIN PAPERLESS 02-22
J. C. 2025-
11 1|12082/2025(13.02.2025 CONTC/7013/2023 BARAL 3.00,3*3 02-22
12.003*12 2025-
12 112606/2025/14.02.2025 P(C)/7184/2012 |D SAMAL document in 02-22

dms
M K 2025-

*
13 |13200/2025(17.02.2025 ABLAPL/3041/2023 MOHANTY 73.00,3*73 02-22
4.00,3*4 2025-
14 1|13632/2025(18.02.2025 P(C)/26386/2024 B C PANDA PAPERLESS 02-22
S C 2025-
*

15 |13650/2025(18.02.2025 JCRLA/21/2008 SUNDARA 25.00,3*%25 02-22
16 |13660/2025/18.02.2025 BLAPL/7439/2023 S- 121.00,3*121 2025~
U CHOUDHURY R 02-22
17 113664/2025/18.02.2025 BLAPL/1710/2023 S- 149.00,3*149 2025~
e CHOUDHURY e 02-22
18 |13665/2025(18.02.2025 BLAPL/7532/2023 S- 114.00,3*114 2025~
T CHOUDHURY I 02-22
D K 2025-
19 |13944/2025(19.02.2025 CONTC/5207/2024 BEHERA 2.00,3*2 0222




2025-

20 |13953/2025/19.02.2025 |MATA/187/2023  |B P SAMAL |3.00,3*3 e
5.00,3%5 2025-

21 |13965/2025/19.02.2025 WP (C)/30584/2024 SWAIN S ophimes P
22 |13972/2025(19.02.2025 |BLAPL/5607/2020 |H K DASH |3.00,3*3 32%2;
5.00,3%5 2025-

23 [14005/2025(19.02.2025 WP (C)/2695/2025 |B K PANGA 21001573 0
24 |14017/2025/19.02.2025 WP (C)/5920/2024 |° % 139.00,3*139 2925~
) ) MOHARANA . ! 02-22

P K . 2025-

25 |14036/2025(19.02.2025 |CONTC/2117/2024 |/ & .~ [8.00,3+8 e
b« 52.00,3%52 Jons.

26 [14045/2025(19.02.2025 |0JC/5142/2000  ° X izzument in 202
5.00.3%5 DOWN |2025-

27 114096/2025/19.02.2025 WP (C)/3031/2025 |B. DAS D S
5.00.3%5 DOWN |2025-

28 |14097/2025(19.02.2025 |WP(C)/3036/2025 |B. DAS S e
5.00.3%5 DOWN |2025-

29 114098/2025/19.02.2025 WP (C)/3032/2025 |B. DAS Do 0
5.00.3%5 DOWN |2025-

30 114099/2025/19.02.2025 WP (C)/2971/2025 |B. DAS S P
5.00.3%5 DOWN |2025-

31 |14100/2025(19.02.2025 |WP(C)/2978/2025 |B. DAS o 252
5.00.3%5 DOWN |2025-

32 |14101/2025/19.02.2025 WP (C)/2985/2025 |B. DAS 2 S
5.00.3%5 DOWN |2025-

33 |14102/2025(19.02.2025 |WP(C)/2989/2025 |B. DAS B P
5.00.3%5 DOWN |2025-

34 |14103/2025(19.02.2025 |WP(C)/2967/2025 |B. DAS Jior e
5.00.3%*5 DOWN |2025-

35 |14104/2025/19.02.2025 WP (C)/2956/2025 |B. DAS S P
5.00.3%5 DOWN |2025-

36 |14105/2025(19.02.2025 |WP(C)/2954/2025 |B. DAS B 5
D K . 2025-

37 |14332/2025(20.02.2025 |CONTC/1671/2017 |/ & 0 [2.00,3%2 P
38 |14341/2025/20.02.2025 |WP(C)/19620/2020 M K NAYAK |13.00,3%13 ggfg;
4.00,3%4 2025-

39 |14345/2025/20.02.2025 WP (C)/30517/2024|S DASH DoERimes P
10.00,3*10 2025-

40 |14347/2025(20.02.2025 WP (C) /30756/2024 |1 SWAIN |- <0075 e
5.00,3%5 2025-

41 |14351/2025(20.02.2025 |WP(C)/3115/2025 |D LALA S ophimes P
B B 4.00,3%4 2025-

42 [14743/2025(21.02.2025 WP (C)/32321/2024 0 o 1002 0 P
5.00,3%5 2025-

43 |14775/2025(21.02.2025 WP (C)/26296/2024 |A K SAHOO 2:270¢5°5 S
44 |14784/2025(21.02.2025 |WPC(0AS)/31/2018 P& 9.00,3%9 2025~

PARIDA

02-22




45 114801/2025(21.02.2025 RSA/267/2012 B DAS 8.00,3*8 gg%g;
document
B K available in 2025~
46 |15250/20251(22.02.2025 WP (C)/67/2010 GOCHAYAT dms, court fee [02-22
to be paid
270.00,3*270 2025-
47 ]15259/2025|22.02.2025 |ELPET/19/2024 S MOHANTY | oo 15 xEROX 02-22
14.00,3*14 2025
48 |15267/2025|22.02.2025 BLAPL/3926/2018 |GR PATRA document in 02-22
dms
document
D K available in 2025-
49 |15274/2025|22.02.2025 WP (C)/8148/2003 dms, court fee
BEHERA . 02-22
to be paid
50/~
2025-
50 115280/2025(22.02.2025 0JC/4318/1999 L. D SAHOO |9.00,3*9 02-22
document
available in 2025-
51 115281/2025(22.02.2025 WP(C)/11511/2018 |A M DAS dms, court fee 02-22
to be paid
20/~
READY CASES
MANOJ
64.00,3*64 2025~
52 114095/2025/19.02.2025 WP (C) /3662/2025 |KUMAR DOWN LOAD 02-22
PANI
3.00,3*3 SENT [2025-
53 114334/2025(20.02.2025 TRP (C) /465/2022 M K PANI TO XEROX 02-22
6.00,3*%6 2025~
54 114339/2025/|20.02.2025 WP (C) /3055/2025 |J SAHOO PAPERLESS 02-22
16.00,3*16 2025-
55 |14753/2025(21.02.2025 WP (C)/7765/2006 |D HAZARA document in 02-22
dms
2025-
56 |14754/2025|21.02.2025 WP (C)/7765/2006 |D HAZARA 3.00,3*3 dms 02-22
5.00,3*5 2025~
57 114796/2025(21.02.2025 WP (C) /3995/2025 |J SAHOO PAPERLESS 02-22
P K 4.00,3*4 2025-
58 114805/2025(21.02.2025 WP (C)/4751/2025 MISHRA PAPERLESS 02-22
2.00,3%2 2025
59 ]14806/2025/|21.02.2025 0JC/13519/2001 K DANG document in 02-22
dms
MANOJ
* —
60 |15206/2025[21.02.2025 |BLAPL/1211/2025 |KUMAR 3.00,3%3 DOWN 12025
LOAD 02-22
PANI
* —
61 15241/2025(22.02.2025 BLAPL/389/2025 LD SAHOO 3.00,3%3 2025
download copy [02-22
P. K. 5.00.3*5 DOWN |2025-
62 |15247/2025|22.02.2025 BLAPL/7648/2024 ROUTRAY LOAD 02-22
S K 2.00,3*2 2025~
63 |15276/2025|22.02.2025 BLAPL/9974/2024 MANDAL download copy |02-22
64 |15289/2025(22.02.2025 |RFA/159/2007 'S C DAS  [11.00,3*11 2025-




document in 02-22
dms

7.00,3%7 Jone.

65 |15291/202522.02.2025 |CRLMC/2104/2012 |M R SAHOO [DOCUMENT IN 292>
DMS

4.00,3%4 2025-

66 |15409/2025(22.02.2025 WP (C)/3080/2025 |P.MOHANTY |3:00¢5 2 e

* —

67 |15447/2025(22.02.2025 |CRLMC/43/2025 |1 K S ERESA Fon

SATPATHY

DOWNLOAD COPY

NIC




